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Sir,

THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAI\-1, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vII-48/2ot7 I q(32 I A

Smti -layashree Bora,

Joint Regrstrar (Vlgilance),

Gauhati Hrgh Court,

Guwahati.

Shri Biswajit Chakraborty,

District & Sessions Judge,

Nagaon.

IL
Dated Guwahati, the 2{ September, 2024

Station leave permission.

Your letter No.DlN/6590 datcd 19.09.2024

Wlth referencc to the above, I am directed to lnform you that you have been
granted station leave permission, with the official vehicle, at own cost, from the
afternoon of 19.O9.2024 till the morning of 20.09.2024. During your abscnce, Shri
A.J.Bora, Addl. District & Sesslons Judge No.l, Nagaon and rn his absence, the next senior most
ludicial Offlcer will rcmain rn chargc of your Court and Officc.

Yours farthfully,

sl /-
JT. REGISTRAR (VIGILANCE)

Memo No.HC.Vtt-4812017 I 16)3 lA, dated , 7\_ o")_L^
Copy to:.

;/rn"Project Manager, Gauhari High Court.

REGISTRAR NCE


